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Another Member was also complaining
that the body politic and the economy have
becomes very sick in this country. Madam, it
is very clear that during! the last 40 years
there has been not much of an improvement in
the economy of the country. It is also very
clearly known that the per capita income and
growth has not been commensurate during
these 40 years. I have also quoted yesterday
that the per capita income of India according
to the statistics which has been supplied to me
during 1990-91 in real terms was only Rs.
2227 per annum which is only Rs. 185.55 per
month and at current prices the per capita
income of the country is only Rs. 4,974 per
annum which is 191 or Rs. 414 per month.
This is the state of affairs of our country, the
emanagement and the economy over a period
of 40 years.

I should also mention here that the model
has not been fruitful not only in our counrty
but also to any country which has been
following the model because it has been said
from the other Benches that if we had
managed the model properly, our economy
would have improved to a large extent. |
would onlv wish to mention and they also
said that we have to follow a model. whatever
model we may cal it whether you call it USSR
model, whether you call it -i socialist model
or whether you call it a Nehruvian mode] or
whether vou call it a Communist model,
whatever may be the model, we should follow
our own model. One Membe, was telling that
us unfortunately the present Finance Minister
has ditched the model which India has been
following and it has been vastly pruned. I
think it was Mr. Kamal Morarka who said that
we should follow Indian model. He was
talking about socialism. He was saying. "We
do not want the socialism model; we do not
want the communism model." In his brilliant
speech—he is an economist himself and I am
not—he wan->d us to follow a model of
Indianism. I am not able to understand a
model called Indianism. We have been
following the mode! for over 40 years. It was
called mixed economyv': an Indianism mode!
or .Nehnivian model.
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SHRI V. GOPALSAMY (Tamil Nadu): It
is not so complicated as Annaism.

SHRI G. SWAMINATHAN: Ido not
know because there are so many 'ism'
and Mr. Goupalsamy mya be in a posi
tion to define what Annaism is. (Interrup
tions). 1 do not want to take Tamil Nadu
politics here, Madam, because we had
enouhg yesterday; I only wiah to say
that the model has not only been a failure
in our own country.........

THE DEPUTY CHAIRMAN; I have to
adjorn the House. You can speak at
2.30 p.m.

SHRI G. SWAMINATHAN: Yesterday, 1
had taken three minutes. Today I hare
taken only two minutes.

SHRI V. GOPALSAMY: Yesterday, he
went as a night-watchman. Today, he to
going as a day-watchman.

THE DEPUTY CHAIRMAN: I was willing
to forgo lunch-hour. Because I am fasting, it
does not make any difference to me. But
everybody else seems to be very hungry and
wants to eat for one and a half hours. So I
adjourn the House for one and a half hours,
till 2.30 p.m.

The House then adjourned for
lunch at two minutes past one of the
clock.

The House reasembled after lunch at
thirty-four minutes past two of the clock,
The Vice-Chairman (Shri M. A. Baby) in
the Chair.

THE BUDGET (GENERAL), 1992-93—
Contd.

THE VICE-CHAIRMAN (SHRI M. A
BABY): Now. we will continue with the
General Budget discussion. Mr. G. Swami-
nathan to continue has speech.

SHRI G. SWAMINATHAN: Mr. Vice-
Ohairman, Sir. today moming( 1 have been
discussing about the model and I have been
saying that the model that we have been
adopting over forty years has not taken us
anywhere. We can almost conclude that we
have failed because the standard of living of
the people over the -ears has not improved
considerably
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[Shri ~G. Swaminaihan] India and as
compared to other countries our position is not
imporving. Our gross national domestic
product is also not improving as compared to
other  countries. So, I have been seeing this
model has to be considered. The reason
being that there was a discussion
yesterday, then what kind of model we have.
This was a general proposition on which there
had been discussion in this House during the
last several days and hon. Members have been
speaking here. Then the kind of model that
we have to adopt was also discussed. One
agrument that had been posed or accusation
that has been brought against the Government
was that the Government is not following the
model that we have followed from the
Nehruvian period. They said that we are
deviating from the Nehruvian model and we
are going to a capitalistic model.  This is the
accusation that they have made. Yesterday,
another  hon. Member, Mr. Kamal
Morarka, also said that we had to follow not
able to understand what this  "Indian-ism
model".  But he has not clarified what this
"Indianism model" is. Whenever you state a
model, the model has to be defined If you are
not defining that model you are not able to
understand what this "Indianism" is. An hon.
Member, Mr. Gopalsamy, are not defining that
model you are not able to understand what

this "Indianism" is. An hon. Member,
Mr. Gopalsamy, was sitting beside me. He
was referring to  "Annaism". That was

also a model propagated by our late revered
Anna for the welfare of the people and
thereafter when M.G.R. came to power the
principles of Annaism developed. Unless we
define a model we  will not be in a position
to decide whether that model is suitable
for  the country or  not. Sir, they
have  always been saying that we have to
continue with  the same model. The
argument is that India was quite weak
when we got our independence and our
position, as compared to other countries, is
also not very happy. When a patient is
weak and he is not reviving we have been
giving him a certain medicine and this
medicine we have been continuously
administering, strongly or weakly, over a
period of years, for whatever reason you may
call it.  The medicine, has not revived the
patient. The argument
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is that a time has come where either we have to
continue the medicine or change-the medicine.
Some hon. Members said, "You continue the
medicine; you give a strong dose of medicine".
The more you give the medicine, the stronger
you make the medicine, the patient is becoming
weaker and weaker. So, the hon. Minister now
feels that this model has to be changed, the
medicine has to be changed. Another argument
that was raised here was that if at all the model
had failed in India it was because the model
was not properly administered in India. This is
a very funny argument. The model that we had
been adopting was almost the U.S.S.R. model.
We have the centralised planning, we have a
sort of market economy and we try to see that
capitalism does not thrive and we have agrarian
reforms. More or less we have a centralised
form of economy which was adopted in the
U.S.S.R. Almost the same model we have
adopted here also. This kind of model,
wherever it has been adopted, either in India or
abroad, has failed.

Sir, recently there was an occasion about a
year agowhen we purchased some aircraft
from France, Airbus A-320. There was an
accident near Bangalore. Thereafter the
aircraft were grounded in India. There was a
vigorous discussion here, in the press and in
the society whether the accident of the aircraft
was due to the fault of the pilot or due to the
wrong mechanism of the model. Recently we
heard that there was another accident in
France itself where an Airbus A-320 was
involved. So, it was almost concluded that the
fault was almost of the model and not of the
pilot. So also the economic model has failed
not only in India but wherever it has been
adopted. I only jTuiTterate a few instances. I
need not enumerate many instances. The place
where it originated. In U.S.S.R. itself, it has
very miserably failed. The condition of
U.S.S.R. as of date is that thev themselves,
during Gorbachev's period, have-staTted to
have a different kind of model. The reason
why they have started to have a different
model in U.S.S.R. was that the growth of their
GNP itself was not progressive according to
that model. The GNP of U.S.S.R. in 1966-70
was 5.1 per cent and in 1971-75 the growth of
GNP came down to 2.3 per cent. In 1971-75
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the GNP came down to 3. In 1976-80, the
GNP came down to 2.3. In 1984-85 the GNP
came down to 1.9. Again in 1986 there was a
notional increase of 3.8. In 1987, when Mr.
Gorbachev wanted to change the model,
change to a different kind of market
economy—that is called Peresto-oika in
USSR—the GNP came down to 0.5. This I am
quoting from a book named Perestroika:
Soviet Domestic and Foreign Policies", edited
by Alex Pravda. On page 110 he has said, that
the USSR has come to the conclusion that
they wanted Perestroika and a different kind
of economic system from what they have
followed in USSR, mainly becauset their GNP
was not going up, the standard of living was
not going up and people were finding it
extremely difficult.

Recently, Sir, I met a friend from USSR.
He has been there for the last 25 years. He is
an Indian. He has been serving in Moscow
Radio in Broadcasting Section. We are very
close friends. We have studied together. He
has also married a Russian lady. He told me
that the postion in USSR is very bad. My
brother also went to USSR recently. When he
came back he said that food-stuffs are not
available there. Most of the people were to
stand in ques. Even during the time of
Borbhachev they were to stand in queues.
They have to stand in queues for hours
together,, for four to five hours. They have to
stand in queues for bread. There are riots all
over it the USSR. He says, a sort of
underground economy is also flourshing in
USSR. A lot of black money has also come in
there. The very position of USSR has
already vanished.

It appears that what is going to happen to
thte icpuntry. . .

THE VICE-CHAIRMAN (SHRI M. A.
BABY): Mr. Swaminathan, it is true Earlier
they ued to get something by standing in the
queues. But no* by standing in queues they
are getting nothing.

SHRI G. SWAMINATHAN; Their posi-
tion is becoming bad That is why they wanted
to change the economy. That is what I am
saying about USSR. That is the position
there. Otherwise they would
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Jiave continued with the same medicine. They
would have continued witb the same model.

It has not only happened in USSR but
almost in all th, East European countries.
Wherever this model has been adopted, the
model has miserably failed. Sir, actually this
model was adopted in many of the Asian
countries also. Yesterday, there was discussion
on Scandinavian countries. An hon. Member
was saying that if a Communist model has
failed in a Scandinavian country, a diffejent
model is adopted. Nowadays, there is no
standard model anywhere in the world. Even
in the capitalist countries a sort of welfare eco-
nomy is adopted. Even in America, free
lunches are being gvien. In Scandinavia
welfare economy has beeu adopted. As you
are aware, Sir, in Briian they have started
welfare economy. During the Labour period
there the socialist economy was adopted.
During the year 1978 they came to a very bad
position. Thereafter took over. When she took
over there was a great improvement in the
British economy. After she came in one year
there was a lot of improvement in the
economy. | will come to that later. There was
discussion on UK. What happened to the
economies which were adopted? Why
America has not progressed to the extent it
needed? Even Japanese economy is not
progressng that fast. T that I will come later.
The only point I want to stress is, wherever
this economy has been adopted it has been a
total failure. So, it is not advisable for us to
take the economy for granted. I only wish to
say that there hav, been a lot of changes not
only is USSR but also in hina. A lot of
changes are ther, in China. The four features
of Communist Economy which I may enu-
merate are:

1. The nationaliation of the means of
production;

2. The organisation of agriculture in Kg
collectives;

3. The mobilisation of State by a
Leninist party; and

4. An economic policy which aims to
catch up with the West through crash
course of heavy industrialisation.
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These are the fovir processes under which

the communist economy, whethe, it is USSR
economy or Chinese economy, is functioning.
In 1950, China passed all these tests. But in
1987 except the mobilisation of State by a
Leninist party, the central planning system has
broken down in China. Second, land is farmed
by private enterprises. Third the fasten
growing industry in China is rural work-shop.
This is what happened in China.

THE VICE-CHAIRMAN (SHRI M. A.
BABY); May I remind the Member that we
are running short Of time and there is a
request that Members may kindly confine
themselves to the allotted time.

SHRI G SWAMINATHAN: Twenty
minutes have been allotted to me.

THE VICE-CHAIRMAN (SHRIM. A.
BABY): Sixteen minutes has been allotted to
you. Now, as per records available with the
secretariat you have exhausted your time.
Kindly try and conclude. Do not elaborate it
further.

SHRI G. SWAMINATHAN: This eco-
nomy, wherever it has been adopted has not
functioned. I would also like to read out a
news item in the Financial Express of 18th
March. 1992, wherein it is stated, "In free
market Deng sees no contradiction”. It further
says, 'The communist party politburo has
approved Mr. Deng's pragmatic course with
the rationale '"regardless of whether
mechanisms are socialist or capitalist in
nature, the main point is economic success."
"This is what happened in Chinese economy. I
would only like to say this regarding the
changes that the hon. Finance Minister is
bringing about. I welcome the change.
Regarding Chinese economy, I would like to
quote here a few things. But because of time
constraint I will just read out the titles for the
information of the Members. One is. 'China
adopts Market Eoconm/.' and 'China vows
rapid reforms.' In China, central planning has
been given a go-by and instead market
economy has been taken up. Privatisation is
also being encouraged here. The hon. Finance
Minister is privatising State units, and I would
say he should do it. There

was some criticism from the Marxist benches.
They criticised that public sector shares were
being sold to private parties and it was against
the spirit of socialism and Nehruvianism. I
would like to bring to the knowledge of hon.
Members that China has approved the selling
of public sector stocks to the public. In China,
as you may be aware, hitherto agriculture was
organised in communes. But this did not help
in production. Consequently, what happened
in China? China has taken up this agricultural
land and leased it to private agriculturists. This
land has been given on lease for 15 years. It is
a private lease and the people can use it as
their own land athough it belongs to the Gov-
ernment They can produce on the land
whatever they want. And after giving the
Government something, they can even sell it
in the open market. This is what happened in
the agricultural economy of China. Again in
the case of public sector undertakings,
especially the small undertaking, they have
sold shares to the private people. Not only
that, they have even handed over some of the
public sector undertakings to the private
people. A lot of private people have organised
business and commercial enterprises and to
these people the Government has handed over
these public sector undertakings. They have
leased out these undeitakings to the private
people. China has also allowed collaborations.
Thousands of collaborations have been
allowed in China. Regarding workers, there
was some argument. Under the Chinese
Constitution, the workers had a right to strike.
But now this right was being taken away and
because of that there were violent strikes that
took place there. Why I have been saying all
these things is because the Budget has been
criticised from the Chinese angle. What I wish
to sa here is that the model adopted by the
Finance Minister is according to modern rime?
Without a market economy we cannot
progress. But at the same time I wish to say
here is that the model adopted ter that market
ecnomy by itself will not lead us to heaven as
has been said by other Members. In many
countries where the market economy took
place, whether it was in China or in U.K. in
the Thatcher

Government, there was ? lot of unemploy-

ment and there was a high rat, of infla-
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tion, about a year ago. In China, the
inflation rate was at the rate of 27 to 30
per cent. So, even in those countries, there
had been unemployment problem. After
facing a lot of difficulties, there has been
some improvement now. So in India,
when we are bringing in this model, in a
year or two, we may be getting into un
employment problem and also inflation.
There might also be a lot of violence.
Whichever country has practised
this mode] has witnessed a lot of strikes
everywhere. You may be aware that in
U.K., when there was a violent coal-
miners' strike, she had to put it down
by an iron hand. In every country, there
had been strikes; even in the USSR, when
perestroika was brought about, there was
a massive strike. Somebody was saying
that there has been a welcome for this
Budget everywhere, that the Press has
been welcoming it and that the people have
been welcoming it because they want a
change. There is no doubt that India
wants a change. People have come to a
conclusion that the other model will not
work. There seems to b, a kind of a eup
horia. 1 only wish to inform the hon.
Minister that in this kind of euphoria,
suppose we are also going to say that
everything will be all right..........

THE VICE-CHAIRMAN (SHRI M. A.
BABY): Please conclude.

SHRI G. SWAMINATHAN: The hon.
Minister has already said that it may take two
to three years for everythng to stabilise. But
the message has not reached all the people,
and especially those in the villages. People
have got a feeling that every ill of the country
will be treated shortly I wish to warn the
Finance Minister that this kind of a feeling
may not be correct because India cannot do
away with all the problems immediately. Its
GDP cannot be increased suddenly. We may
get into some problems. People have to be
informed that it would take two to three years'
time for the condition to improve and that
there might be a progression only after about
five or six years. Thereafter, there might be
strikes again as it happened in Britain. The
Thatcher Government is 1'kely to go and the
Labour Party may come into power. This will
be
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known after the crucial election on tne 9th of
April there. India is facing a lot of difficulties
and we should have started the experiment
when the political climate was suitable.
Unfortunately, my feeling is that India started
making its economic changes only now.
China started it in 1978 and Britan too started
it in 1978. Every other country started this
about ten to fifteen years ago. We are starting
it very late and at a stage when the
Government does not have a majority. When
we have a Government which is not strong
enough and when it is not fully supported in
Parliament, perhaps, they may find it very
difficult to see that the economy is run
properly. We have border problems in
Kashmir, Assam and Punjab. The fissipa-rous
tendency is there as it was in the USSR. So
the political climate is not very much suitable
and it may take some more time for
everything to be stabilised and the Members
have to be prepared for that.

Finally, I wish to request the hon. Finance
Minister to restore Sections 80 CCA, 80 CCB
and 80 L. He has not made an announcement
in the other House about the request that was
made by the Tamil Nadu Government. The
State Governments are very much dependent
upon small savings. He said that there would
be an increase in the small savings. During the
last two years, there has not been much
increase in the small savings. If there is no
increase, the State Governments may be
adversely affected because we are paying only
4 per cent interest and we keep 75 per cent of
it. Not only the States will be affected but
even the private parties will be affected. They
had been given an assurance under Sections
80 OCA, 80 CCB and 80 L. If this assurance
is taken away, it is not good because people
had the feeling that this provision would be
there for another four to five years. On that
basis, they have invested the money for treir
pensionary benefits. e’c. The people have also
invested under the schemes where relief was
given under Section 80 L. People have
invested in mutual funds. I would request the
hon. Minister to reconsider this matter and re-
store Sections 80 CCA. 80 CCB and 80 T. and
ameliorate the conditions of the people,
especially the middle-class people.
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I also request him to consider the sug
gestions of the Tamil Nadu Government
and take steps to see that something is
done very shortly. Thank you very much,
Sir. ., R

SHRI KRISHNA KUMAR BIRLA
(Rajasthan): Mr. Vice-Chainnan, I rise in
support of the Budget.

Last year"s speech delivered by the Finance
Minister was at a time when the country was
passing through a crisis. The Budget,
therefore, was a Budget for the crisis. That
crisis is over and the Finance Minister had
ample time to consider proposals for the
coming year. I am very happy this year's
Budget is imaginative. The speech of the
Finance Minister reflects Government's
thinking of the macro-economic management
in the foreseeable future.

The policy of liberalisation of the economy
which was started soon after the Narasimha
Rao Government was formed, the same policy
of liberalisation, is being reflected in the
Budget Speech of the Finance Minister. The
Government has succeeded in bringing down
the fiscal deficit from Rs. 44,650 crores in
1990-91 to Rs. 37,000 odd crores in 1991-92
or from 8.48 per cent to 6.50 per cent of GDP.
That was no doubt commendable. In 1992-93
the target of fiscal deficit is Rs. 34,408 crores
or 5i per cent of GDP. If the Finance Minister
could achieve this target, it will be noi mean
achievement. I heard Members say that
revenue deficit should be kept as low as
possible. In fact, there should a revenue
surplus. This is the recognised principle of
economics. But then the matter is not as simple
as has been made out. It is not like saying
"Open sesame" and the cave of AH Baba and
the Forty Thieves automatically opens.
Revenue deficit could be reduced primarily by
a decrease in revenue expenditure. Revenue
expenditure consists of Plan expenditure and in
non-Plan expenditure. Leaving aside Plan ex-
penditure and non-Plan expenditure, there
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are three major items—interest payment of Rs.
32,000 crores on which I would be expressing
some views later in my speech; defence
revenue expenditure of Rs. 12,000 crores
which cannot be touched, and major subsidies
of Rs. 7980 crores. The Finance Minister had
reduced title amount of the subsidy last year to
some extent. But the furore raised as a result
of reducing the subsidy, including the fertilizer
subsidy, by the Opposition parties had its
rumblings felt in the Congress Party also, and
ultimately the Finance Minister had to
announce some concessions which, I think, are
reasonable. But then it would be seen under
such circumstances, the scope of reducing
revenue deficit is very limited for the present.

Recession has engulfed many industries and
this is an area which, in my opinion, should
attract the attention of the Finance Minister.
Some of the industries such as automobiles,
textiles, sugar, consumer durables,
engineering, etc. are going towards sickness.
The problems of each industry are different.
So the problems of each industry have got to
be studied separately and a solution found.

Partial conversion of the rupee was a bold
step on the part of the Finance Minister. The
prestige, the reputation, of the country in the
world has, as a result, been enhanced. It is
really remarkable when considered against the
background, when one recalls that in July,
1991, the country was near bankruptcy as far
as foreign exchange reserves were concerned.
It is clear, the way in which the Finance
Minister has been able to increase the foreign
exchange reserves of the country, that he has
done a commendable job. And it is also clear
that the country is being integrated into global
economy through partial convertibility and
reduction in customs duties as announced by
the Finance Minister. I hope before long the
country will be able to attain full
convertibility.

3.00 P.m.

Sir, for greater integration of the country's
economy with th, global economy;
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however, there is one thing to which I would
like to draw the attention of the Finance
Minister and that is reduction in the rates of
interest. Our rates of interest are still the
highest in the world, certainly one of the
highest, and if the Finance Minister has
announced a one-per cent reduction in the
interest rates and though this is a step in the
right direction, much is yet to be done. That
apart, I do not know what the attitude or
policy of the financial institutions is going to
be or what they are going to do. I, therefore,
sincerely hope that this matter will receive the
attention of the honourable Finance Minister.

Sir, a matter of national worry is the
amount of interest that the country is required
to pay; it is something like Rs. 32,000 crores.
It is a colossal amount. And, Sir, when we
take into account the total non-Plan
expenditure on revenue account, which is Rs.
71,233 crores, interest payment amounts to
something like 44 per cent. It is a very high
figure and so, efforts should be made to
reduce it. I offer a concrete suggestion.

My suggestion is that you should sell 49 per
cent of the equity of the profit-making
companies in the public sector. According to
my estimates, there are 124 profit-maning
companies, in the country. The total investment
of the Government in them is Rs. 30,000 crores
and 49 per cent of this comes to over Rs.
14,000 crores. The first step will be to restruc-
ture the finances of these companies, that is, to
decide as to how much will be loan and how
much will be equity. My submission will be
that if ten thousand crores of rupees’ worth of
equities of these companies are sold in the
market and at a price of Rs 100/- each, looking
to the market conditions, it is a very reasonable
price. In the hands of the Govern- j ment this
will generate not less than one i lakh crores of
rupees from which the amount of loan could be
repaid. Our revenue expenditure in that case
will come down very sharply. The only
question is whether the market will be able to
absorb this off-loading of one lakh crores of
rupees. I would admit that the amount is
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heavy. But let us also recognise that the
potential is there. This amount will in any
case be more than the petty figure of Rs.
2,500 crores as proposed in the Budget. My
submission, therefore, will be that the
Government should try to increase this
amount of sale of equity as much as possible
and economise on the inerest burden.

Sir, a lot has been said about the tax
exemption limit. It is good that the limit has
been increased to Rs. 28,000l-. But I would
say that this is disappearing and I would plead
with the Finance Minister that he should
endeavour to increase it to Rs. 35,000]-

Sir, the exemptions under 80 L, 80 CCA and
80 CCB have been withdrawn. I would
particularly make a mention of 80 L because
80 L really concerns savings in the hands of
the people. Withdrawal of 80 L, in my opinion,
has not been a wise step because this would
affect the saving habit of the people. I would,
therefore, humbly request the Finance Minister
to reconsider this. Whereas I would request
him to reconsider this side by side, I would
propose to evolve a new scheme. Let a new
scheme be evolved. The scheme would be of
depositing of money to the extent of Rs.
30,000 crores in the IDBI, which is the apex
body. The scheme should be announced in this
way that for those who deposit this money,
firstly, half the amount would be permitted as
tax deduction in the assessment and the second
benefit will be that interest would be treated as
tax-free.

My another submission will be that interest
should be kept as low as possible, say, 12 per
cent, with the condition that, with this amount
which is received by the IDBI, they should try
to finance industrial expansion at a lower rate
of interest, Sir, my assessment is this. There
are seven million assessees in the country. If
even half of them take advantage of this
scheme, it will generate every year something
like Rs. 10,000 crores for IDBI, which will go
a long way for meeting the requirements of
industrialisation and also giving loans to the
farming comnnmry.
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The announcement of a Natonal Renewal
Fund was a step in the right direction. This
would provide assistance to workers. It will
also help the industry in increasing the
productivity and in being more competitive in
the industrial fields. This is a move in the
right direction. I hope it will be implemented
as early as possiWe.

Sir, I would like to compliment the Finance
Minister on reduction of customs duty on
project imports, which was reduced from 80
per cent to 60 per cent, and then to 55 per
cent. But I would like to submit that even this
is very high and this should be reduced to 25
per cent. Capital costs should be kept as low
as possible because if the import duty is high
then the project cost becomes high for all
times to come and that way there is no end of
high cost economy.

Sir, as far as the Budget proposals are
concerned, I was a bit surprised and sorry to
hear that there is a complaint from some
quarters that this is a kind of surrender to
international funding agencies. This is
nothing but a malicious propaganda. India, it
has got to be realised, cannot live in isolation
and vacuum; it has to move along with the
rest of the world and this is wrat the Finance
Minister and the Prime Minister are
endeavouring to do.

Sir, whereas this is a good Budget, in my
opinion, imposing wealth tax on public
limited companies is a retrograde step. Taxing
urban land of public limited companies or
taxing residential houses and farm houses, is,
in my opinion, indefensible. Sir, two points
have to be kept in mind. Firstly, companies
always endeavour to expand, and for that they
always need additional land. To treat such
area which seems surplus but which in reality
is not surplus is illogical. As far as the houses
are concerned, I would say that in principle
building activity should be encouraged and so
any step which leads to dampening the
building activity should be kept in our review.
The building activity, Sir, Is one single
industry which leads to great industrialisation
and more
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employment. So I would submit to the
Finance Minister that he may please re-
consider this matter.

Sir, I also heard a complaint that the Finance
Minister has not paid adequate attention to
farmers. In my opinion, this is a wrong charge.
Firstly, we should not forget that agriculture is
a State subject. But in spite of that the Budget
has provided several poverty eradication
measures, the Finance Minister has announced
including small farmers agro-business cor-
porations, which would be promoted by RBI,
NABARD and IDBL

Sir, in my opinion, the Budget is sensitive
to the poor, it is responsive to the problems of
industry and it is an imaginative Budget. The
Finance Minister** speech is full of wit and
humour. He has done a laudable job. And my
heartiest congratulations to him!

Thank you.

SHRI KAPIL VERMA (Uttar Pradesh): Sir,
I rise to support the Budget proposals of the
Finance Minister for the new-financial year.

Sir, at the outset, I would compliment
efforts he has taken, for the courageous
attitude he has shown in persisting with the
Finance Minister for the strenuous the
structural reforms. In fact, he had to! take
many unpopular decisions which were
criticised by many Parties. But he succeeded
in pulling back the nation from the precipice
of a disaster. The economist* have told us
about the disastrous consequences that should
have followed if the country had been
declared a defaulter. And bankruptcy is really
something which any country would be
ashamed of. His effort to integrate the country,
the nation with the global economy is
welcome. And it is no mean feat that he has
been able to reduce hte deficit from 8.5 per
cent of the GDP to 6.5 per cent in the current
financial year. And he has promised that it
willbe brought down up to 5 per cent in the
next financial year. We wish hint success. But
the figures which are appearing in the
economic newspapers prove that the Finance
Minister has to be  extra-
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careful because I find that a rise of 0.4 per
cent has been there in inflation recently
because of the rise of prices ot coarse grains.
Of course, edible oils are behaving well. But
the prices of pulses have also increased. As
Gandhiji used to say, everything must be
judged according to the impact it has on the
poor. I am very very sure that the interests of
the poor are nearest to the heart of our
Minister and, as he has indicated, he is going
to concentrate on this aspect of it. Now that he
has pulled the country back from the
economic precipice, his next objective should
be the prices. And his success or failure will
be judged on this whether he is able to tackle
the problem high prices or not. That is the
main thing. And I would tell him that if he
tours the country, if he meets the common
man, he will find that everybody is upset
about it. In the other House, he has talked
about it. I will not waste the time of ihe House
by going into that. But I would say that
something must be done about pulses. The
imports must be increased. The edible oil
imports must be increased. Something must
be done dramatically and drastically to bring
down the prices because on this depends the
fate of the country, the fate of our economy,
and the people's faith in our Party, in our
Government, and to that extent in democracy.

Sir, I would request the Minister to bet also
careful about the capital expenditure because I
find from the figures—I will not go into the
details—that there has been a cut of 8 pe- cent
in the capital expenditure in the current financial
year, while there has been 10 pe, cent increase
in the revenue expenditure. Of course, he wants
to increase the capital expenditure * by 0.2 per
cent in the new financial year. And he proposes
to increase the revenue expenditure by about 7
per cent. I will not talk much about the PJan
expenditure, and I will not go into the details. I
would say that in 1991-92, there has been a cut
of 7 per cent in the plan expenditure. Of course
there were manv compulsions because our main
objective was to save the nation's economy and
for that certain unpleasant decisions had to be
taken. In fact an increase! of 20 par

cent in the plan expenditure is being thought
of in the new financial year which is due to
inflation. I am afraid that in real terms this
may not be very high. During the last two
years there hag been a little increase in the
plan expenditure which, 1 am sure, the
Minister would be aware of. The hon. Minister
is veiy much alive to the situation. He is a
well-known economist; he knows things better
done. Inflation and rising prices are the than
myself. I feel something must be two most
important problems that stare the country in its
face and solution to(-this can affect our
destiny, our fate, the future of our democracy,
our party and our Government. I am sure the
Minister is vigilant enough and he must do
something about it. He has succeeded in
bringing down the rate of inflatioa to about 12
per cent in the Budget and a8 I said, the rise of
4 per cent is again disturbing. I am sure he
will look into it.

There are many other welcome aspects of
the Budget. The presumptive tax of Rs. 1400
on the small traders with turnover of Rs. 5
lakhs is a welcome measure. Partial
conversion of the rupee is also welcome. Tren
import of gold upto 5 Kgs is another welcome
fo«ture of the Budget which will knock out
the hawala market and gold imports will and
to our financial stability. The way the Finance
Minister has taken measures to improve our
foreign exchange reserves is praiseworthy and
I an sure his efforts would continue in that
direction.

I now plead for the fixed income group
people. The salaried class and the middle class
people have contributed a great deal to our
freedom struggle. Their interest is very near to
the heart of our Minister. I do not go into all
the points raised in the House. But certainly I
will plead with the hon. Finance Minister on
behalf of the salaried class people. The case
for raising income-tax exemption limit is very
strong and I am sure the hon. Minister wfll do
something about it. There has been a great
demand for it and I am sure as the hon.
Minister has promised, he will certainly look
into it and do something to meet their demand.
I would request Mm to rafce
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the exemption limit substantiaUy because
these are the people who are really suffering.
They have been worst suffers due to inflation
and rise in prices.

I will also request the hon. Minister to
consider his decision for withdrawal of relief
on various types of deductions. As the hon.
Minister has said, I am sure he will go into it
and reconsider his decision. I need not repeat
my request with respect to relief under 80L
because the Minister has already said that he
will do something about it This is very
important.

National Savings Certificates scheme in my
opinion encourages saving habit, and to>
withdraw relief under these savings schemes
would mean a betrayal of the trust of the
people. 1 request the hon. Minister to do!
something about it. I earnestly hope the
Finance Minister would do something about
it. Similarly, in the case of sections 80 CCA
and 80 CCB. In this connection, I would invite
his attention to an article in the 'Economic
Times', which upset me a little.I hope the hon.
Finance Minister would study it. It says: 'Earn
less and pay more'. It says that persons up to
an income of Rs. 3.5 lakhs are taxed more
than those who are earning more than Rs. 3.5
lakhs. This upset me a little. I hope he would
do something about it.

There is another thing, in regard to the
capital gains tax. Earlier, up to Rs. 15,000,
there was some exemption. Suppose, you sell
your car o, house or something of that kind.
Up to Rs. 15,000, there was a little relief for
the small earners. This exemption was being
given. The Finance Minister may kindly
consider restoring this..

Now, may I plead on behalf of the pro-
fession to which I belong? This is in regard fo
the gratuity which is paid to the working
journalists and the industrial workers. Gratuity
is the last thing that one gets. Sir, you are a
wellknown trade unionist. I am sure you
would agree with me. Gratuity is paid to a
person at the end of his career. In my opinion,
it should not be taxed. I would request the hon.
Minister to consider it. There are various other
problems of the journalists. Ineed not
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go into very great detail. For .example, the
question of housing for them. Of course, it
does not concern the Finance Minister
directly. (Time-bell rings). There are other
things. There are the problems of the small
newspapers, the problem of advertisement,
how they are discriminated against, how the
big newspapers corner all the advertisements,
etc. This must be looked into.

Sir, I would crave your indulgence for a few
minutes more. About the defence expenditure.
I am sure it would have attracted the attention
of the hon. Finance Minister. He has increased
the defence expenditure by only 7 per cent.
This surprised me a little. As a knowledgeable
man, as an expert, he knows. China has
increased it by 12 per cent. It increased the de-
fence expenditure by 13.5 per cent last year,
and 15.5 per cent a few years ago. Even
Pakistan has increased its defence expenditure.
Its defence expenditure is 21 per cent. I need
not go, in detail, into the question of
deterioration in the strategic and security
environment of the country. A lot of things are
being said about Pakistan, about its nuclear
weapons programme, how it is ready with the
bomb, and other things. They are going to step
it up. They are getting materials for the bomb
from various places. There is clandestine
transfer of enriched Uranium from Tadzhakis-
than, from Kyrkysthan, and from various other
places.

May I point out wherefrom the real threat to
us is? He knows. He is a knowledgeable man.
A lot of ships, with nuclear weapons and other
things, are in the Indian Ocean. The threat is
from the Indian Ocean. This poses a real threat
to us. The Pentagon papers disclose a lot. We
know that America would not tolerate our
independence. America would not tolerate our
freedom in the diplomatic field, in the foreign
affairs field. We cannot trust them. If you read
America newspapers, you would find that they
do not hide their intention of targeting India.
They would not tolerate India's growth, India's
build-up. They would not tolerate India as a re-
gincnal power. Therefore, they would do
everything to weaken us, which they are doing.
'T will not go into very great details, but may I
point out that China not only
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has built up its might, modernisation of army
is one of the four pillars of its present policy?
You may be knowing yourself, Sir, fhat they
have stationed anti-intercontinental ballistic
missiles 165 kms. northeast of Lhasa in Tibet
and they are directed to India, to Indian cities,
even to Delhi, Lucknow, Amritsar and other
places. These must be removed and I hope the
Minister will convey our view to the Foreipn
Minister and to the Prime Minister when they
have talks with America that along with
Pakistan, China is also a security threat to us.
(Time Bell rings). Kindly give me two-three
minutes more. I would earnestly plead with
the Finance Minister to increase the grants for
Defence because you must be prepared.
Unless you are strong, nobody in this world
will respect you. nobody in this world
respects the weak. We must be strong. I am
not pleading just now for making of a bomb
because these are the things which cannot be
talked about publicly, but for the purpose of
security of the country, nothing should be left
out.

SHRI SUBRAMANIAN SWAMY (Uttar
Pradesh): What is wrong in making a demand
for bomb publicly?

SHRI KAPIL VERMA: I will not em-
barrass my Government by asking to disclose
what they are doing about °t, what their real
intentions are. what the present state of
nuclear energy is. As a patriot, I am sure, Mr.
Subramanian  Swamy. sitting in the
Parliament, in the Rajya Sabha . .

SHRI SUBRAMANIAN SWAMY: You
can demand.

SHRI KAPIL VERMA: No. not just at Hie
moment when there is so much noise about
NPT. My views ae pretty well-known about
this. In fact, on the floor of this House I have
said that if Pakistan has a bomb, we cannot
close our options. Since he has prompted me.
I would like to say that I am not in favour of
closing the option and I do not agree with the
statement or very responsible leaders for
closing the option I »m in favour of keeping
the option open because, as I said, nobody in
this world respects the weak. We 126 R.S.—
16
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must be strong. When Pakistan has openly
admitted that it has built a bomb and it is
having clandestine materials from various
parts of the world, when so many Republics
are forming confederations, when: the Soviet
Union has disintegrated, we cannot close our
option. I am not going to ask the Minister to
tell me what Government is doing about it, but
I am firmly in favour of rejecting the NPT, I
am in favour of not attending the summit, I am
strongly in favour of having independent
policy and keeping the nuclear option open.
This must be done and we must be strong
militarily. That is the reason why I have raised
this subject, but I was little upset about only 7
per cent rise in defence allocation when other
countries all over the world have openly
advertised in their budgets that they are raising
huge amounts for military expansion. Ws
should not place any limit for modernis'ng our
army because we are not getting spares, we
are not getting supplies. Our entre programme
is upset because our Soviet friends are in
trouble. I would not go in greater derails as the
presiding officer wants me to finish, but I
would say that we cannot take the risk and I
am sure the Finance Minister will try to
increase our budget on defence.

SHRI SUBRAMANTAN SWAMY: Sir,
because the agenda was changed in the last
minute. I am sorry, I was not here vhen you
called my name earlier. But I am thankful that
you found time to caH me now. Although I
am entitled to 40 minutes, I don't think it is
necessary for me to.. .

THE VICE-CHATRMAN (SHRI M. A.
FABY): Not 40 minutes—you are mistaken.

SHRI SUBRAMANIAN SWAMY: Yes,
40 minutes.

THE VICE-CHAIRMAN (SHRI M. A.
BABY): As you were absent, you are not
entitled to any time at all. But now you r.-e
entitled to 20 minutes.

SHRI SUBRAMANIAN SWAMY: Why
20 minutes? You are cutting down on my t'rne
and punishing me.

THE VICE-CHAIRMAN (SHRI M. A.
BABYV); There is another.
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SHRI SUBRAMANIAN SWAMY: No, no.
That is only if there is time left. It is from my
group only. But certainly I would keep aside
some time for him also.

Sir, I would not like to repeat the points
already made, but I will begin by saying that
the Finance Minister has made a departure
from the past and the departure is away from
the old Soviet model—sometimes called the
Nehru model, sometimes called the Nehru-
Mahalanobis model, God knows what all—to
which he himself has been: an adherent for a
long time, having taught this thing into
helpless students, I certainly am not under that
moral dilemma or difficulty. I opposed this
model right from the beginning as not suitable
to the country. He has made a departure, away
from it. But what is not clear is, where is ho
taking the country towards, what is the actual
model he is taking the country towards?

We should be going towards, what we call a
globally competitive economy, a competitive
economy that is not only within the country
competitive but also in international terms a
competitive economy, something we can
easily operate, because we have the cheapest
skilled labour in the world. Indian labour has
proved itself to be the best. Indians in the
Un'ted States are the highest per capita income
earning community. Indians in England and in
other western Europe countries, coming from
the villages of Punjab and Gujarat, have done
extremely well. Even Indian semi-skilled
labour, which has gone to the Gulf region, has
performed extremely well. Even Indian slave
labour, taken by the British, within three
generations, for example, in South Africa—as
I saw recently— or Mauritius or Guayana or
Fiji, have done extremely well. The wages of
Indian skilled labour today are one quarter that
of Japan, and India is not lacking in resources.
We have plenty of resources. India has a high
rate of saving, one of the highest in the world.
A poor country like India, with a per capita
income of $300 or less, is having a rate of
savins of 22 percent of our national income. It
is unpref Ideated, something which has no
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parallel. No neighbouring country of India
can match us in that. For example, Pakistan's
rate of saving, I think, is four or five per cent;
Sri Lanka's is about that much; Bangladesh is
negative. But India has all these advantages to
be a front rank competitive economy, and that
is the direction we should try to go towards
and achieve.

Now I would like to ask the first funda-
mental question: Has the Finance Minister
taken the country away from the morass of the
past into something where we should be
going, or is he landing us into a morass of
some other kind? That is the fundamental
question that I have to ask after looking at this
budget. Now, on that there seems to be total
confusion because the party seems to be
against him, at least as far as it appears to me
from the newspapers. We will find out what
happens in Tirupati. May be he will come
back with a mandate, but there doesn't seem
to be a match or a harmony between the way
he is thinking and what the party is tanking,
and there are reaffirmations every day that
there is no deviation from the Nehru model.

Now, why should there be this reaffirma
tion? Jawaharlal Nehru may have been
appropriate for the 50's and the 60's even
and in the 70's and now, if Jawaharlal
Nehru were alive today, he would have
said that we should learn from the ex
perience of the past. But there is this adhe
rence made out that we cannot deviate
from the Nehru model, and there are ele
ments in the Congress who are still sympa
thetic towards, perhaps, the Left Front
and would like to use this as a device. So,
I can't even predict how long this depar
ture that Mr. Manmonan Singh has made
is going to last. But what he should be
first telling this House is where he is going
to take the economy towards. It should be
a frank statement of the direction in which
we are moving, not just away from the
past, but towards what. This is what the
Finance Minister has not made clear in
his speech, and this is where the confusion
arises.



485 The Budget (General) 1992- [27. MAR. 1992]

Sir, the reaction to the Budget in India has
been not unanimous. Varieties of reaction
have come. The elite is extremely happy.
They think that Mr. Manmohan Singh is
working for them.

The middle class is tentatively happy
because you have not put taxes on petrol, you
have not put taxes on things on which you
normally put at the budget time. So, they are
tentatively happy, but they are not sure of
what lies ahead.

The working class is totally unhappy. The
rural masses are also unhappy. The leading
exports of this country are also unhappy. I
don't know whether the Finance Minister is
aware of these diverse reactions. He has to
get the newspaper cuttings of the reactions on
the Budget of these various sections, and he
will see for himself what I am just saying,
that there is no support.

If there is a widespread support from any
class, it is the rentier class in India, which
uses money in the capital market to earn not
by creating assets in the country but by, what
is called, transferred, income, and that is the
only class which seems to be genuinely happy
with what the Finance Minister has done.
They also will be happy as long as the stock
market boom 1is there, and once more
companies start coming out with their shares
and go into the market, the stock market boom
will also disappear. Now, there is no doubt,
therefore, that the fiscal incentives given to
these rentiers has naturally benefited them,
and they welcome it.

But, what about the taxes on exports?
Leather is one of our most promising area of
exports. Leather exports alone can be in two-
years time Rs. 10,000 crores worth o- even
more. But the Finance Minister has put tax
on leather exports.

What about the electronic goods indus-
tries? They have also opposed what he has
done. The Finance Minister has put taxes on
the fast growing export sector, and this is
something I am not able fo understand
because this indeed does not fake us towards
a globally competitive economy direction. In
fact, it harms the
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export effort, and today amongst the ex-
Porters there is a general gloom about this
Budget about which he must be aware, and I
hope he would answer this

Similarly the agricultural inputs. Their
prices have gone up because in some places
he has withdrawn the subsidy. Somewhere on
plastics he has raised the prices. The prices of
the agricultural inputs particularly for the
farming sector, have also risen. This, the
Budget really clearly shows.

On top of this, the Finance Minister,
perhaps, in order to keep the World Bank
happy, has liberalised imports and cut import
duties on a variety of things and removed
restrictions on imports.

So, on top of this, one thing that is being
stated in the newspapers is that thel Finance
Minister has brought down the fiscal deficit to
5 per cent of the GDP; that is, 6.5 per cent is
what he has achieved in last year, and now he
has promised to bring it down to 5 per cent,
and that is what he is hoping to achieve. I do
not know whether the previous Finance Minu-
ter has agreed to this or not. Certainly in the
Cabinet Committee on Political' Affairs or in
the Cabinet, when I wasi there this subject
never came up. Indeed, if there was an
agreement of this kind, it was wrong.
Certainly I would not support it, and he
should not draw strength from the.

The question is why he has done it. What is
the theory beh'nd it? At least I can say that in
informal consultations when the IMF Vice-
Chairman came to see and me and started
arguing with me about cutting down of fiscal
deficit, I asked him, "What is the theory
behind it? Why should we cut it?" He asked,
"Don't you think it is inflamatory?" I asked,
"How is 5 per cent less inflationary than 6.5
per cent? It is i question of what you are going
to reduce or what you are going to tax in order
to During down the fiscal deficit. So, the
benefit from reducing the fiscal deficit must
not be less than the cost, the cost you are
imposing in ordef fo reduce this fiscal deficit."
He had no answer.

I do not know whether the Finance
Minister has any answe-. Why 5 per cent?
What is the theory behind it? I have also
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een a Professor of Economics as long as be
has been. I would like to know which
textbook he has relied on, which research
paper he has relied on. He should come out
frankly and say that 5 per cent is the
calculation on the basis of this theory. I do not
know any theory in the world which says that
5 per cent fiscal deficit is less inflationary
than 6.5 per cent. That is the question that I
asked the L.M.F. when I was the Minister.
They had no answer. They said this must be
reduced. That's all. Reduce at what cost? How
has the Finance Minister reduce the fiscal
deficit? By creating a surplus on the capital
account. Now, Sir, if he had produced a
reduction in the revenue account deficit, I
would have congratulated him. I would have
said: well you have reduced these expenses.
But he has cut the capital expenditures and
produced a capital account surplus; the
revenue account surplus is still «s big as
before. He has cut allocations to education, he
has cut allocations to health, he has cut
allocations to' rural development. By cutting
all these he has produced this fiscal deficit in
order to make the World Baink happy. For
this there is no theoretical basis or support in
any economic theory. Therefore, if you look at
the Budget as a whole, what you will find is
that we are going to move

along with the devaluation that has taken
place. I do not know why our Finance
Minister devalued our currency? What is the
theory behind it? Perhaps, again the World
Bank might have dictated to him and he ought
not have the spine to stand up to it. I do not
know. I do know the) Rupee is. over-valued.
But, if (he Rupee is over-valued, does it mean
you devalue it? In devaluation you have to
first find out whether you have an export
surplus, because the moment you devalue, the
cost of imports go up. Imports are being used
even for exports. So, if you raise the cost of
imports, the cost of export also goes up' so
that exports become less competitive. And in
our counfy there is no export surplus. You
don't have enough to export. Your
infrastructural capacity is not equal to it. Your
ports are not equipped for it. You don't have a
marketing organisation, in the international
world to compete for
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selling more. Moreover, you are not able to
break the quota restrictions which many
countries have put. For instance, the United
States has put quota restrictions on textiles. By
devaluing, can you export more textiles there?
You cannot. So, you continue to remain in the
same situation. You have to export the same
amount as before and you will earn less than
before. This is what has happened. Our
competitors also at the same time have
devalued side by side. So, while I would say
that our Rupee is over-valued, I would
definitely say devaluation is not the solution
for it aand the Finance Minister by taking this
decision is responsible solely for the inflation
thai has taken place in the country.

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): How do you correct
the over-valuation?

SHRI SUBRAMANIAN SWAMY: Well, 1
can correct the over-valuation by various
methods. I would need more than forty
minutes to explain. You know there are
methods. We can have a seminar. You
arrange a seminar and I will be able to explain
it to you.

THE VICE-CHAIRMAN (SHRI M. A.
BABY): Or you can join as advisor to him.

SHRI SUBRAMANIAN SWAMY: I don't
need to be advisor. He was advisor to my
Government. How Can I become advisor to
his Government? But he knows that I know...

SHRI HARVENDRA SINGH HANS-PAL
(Punjab): But he can have a friendly chat.

SHRI SUBRAMANIAN SWAMY:' Yeah.
He can have friendly chat with me aM the
time. He is a good friend of name for many
years. He is a man of creat patriotism. I don't
suspect his patriotism at all, but he may not be
a strong person in the sense that he might' not
be able to stand up to the World Bank and the
LM.F. having worked in their milieu for a
long time; he might not have the s'tmo kind of
courage that I had as Commerce Minister.
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So, what we find is that the Finance Minister
is taking us away from the Soviet model. It is a
very good thing. I congratulate him for that.
Let us bury this horrible legacy that we have.
We imposed the Soviet model that we stupidly
had taken from abroad, hut he is taking us now
by his measures to a high-cost import-
dependent economy, because he has put taxes
on exports and has liberalised imports. This is
the Mexican-Brazilian case. That means next
year you need more IMF loans, you need more
World 'Bank loans in ord»r to pay all the obli-
gations that you have taken today. You are not
foing to increase your exports at all. Nothing
has changed in the world. The Uruguay Round,
I know, is nowhere near completion. We are
nowhere in a position to increase our exports.
In fact, all that has happened in the last three
months is that our imports have increased in a
big way, exports have not increased and the
gap gone up. This, as a consequence, would
mean that next time

when the Budget comes—I do not know
whether that Government would be in
postiion at that time... (Interruptions) Well,
you have got to see, because the way things
are happening in the last three months and
when the Budget comes next time, he will
need more World Bank and I.M.F. loans, just
as Mexco and Brazil needed. God knows
what else we will have to concede at that
time. So. Sir, the question is, I cannot
conclude without saying what should have
been done. We don't really have an economic
crisis in the country, We have a cash crunch
problem. What cash crunch problem has
really begun from 1985, when we took short-
term loans from abroad for import of
consumer goods and other things. We did not
promote exports. As a consequence we have
started suddenly paying. The whole payment
has started bunching around r990 and 1991.
We have enough money. The problem was
not an economic problem. The problem was a
cash crunch problem. We did not have
enough foreign exchange to pay all short-
term loans when Mr. V. P. Singh as the
Finance Minister imposed on this country.
That is the real thing that is to be managed.
Instead of getting bogged down in it, jvhat
we should have don, is, what the
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Finance Minister should have started ® tax
reforms. The tax reforms should have been
aimed at raising the rate of savings. Allow the
people to save moaey. Income from savings
should be totally exempt from tax. This is th©
kind of tax reform he should have taken in the
beginning. This would have brought the cost
of production down. It would have created
mass enthusiasm in the country particularly in
the middle classes who are suffering.

Second, Sir, if you really wanj to move
away from the Soviet model, you have to
engage in privatisation. On that I find both the
Prime Minister and the Finance are on the
defensive. Why should you be on the
defensive? If the old model has failed, where
the Government is all omnipresent to hav, the
commanding heights of the economy but has
not produced the results, which has led to the
guzzling of resources of public sector, then,
the Government should get out as fast a?
possible from those activities where it should
not be. Why should it be there in hotels? Why
should it be there in cold drinks or making
bread? M/s. Modern Bakery is owned by the
Government. Pri-vaf'sation does not mean
handing over everything to the private sector.
Not at all. I am not for laissez faire at all.
'Laissez faire' means survival of the fittest.
Our country is not equipped for that. We have
a weaker section in our country which has to
be protected. But ‘privatisation' means
introducing accountability in the use of
resources. That means the Government should
allow the people also to have a say in the
running of these industries. Not by having
labour participation, anything like that. Take
for example, Indian Airlines. Forty per cent or
sixty per cent of the shares should be put in
the caiptal market. These who fly in the
aeroplanes, are the ones who will buy the
shares. Ther, will be some accountability.
Today in the public sector, there is no
accountahility. Shareholders' meeting means
Government directors' meeting for the
minutes, collecting their TA and DA and then
take off. There is no accountability for losses.
Nobody loses his job. Therefore, he should
have gone in for privatisatoin of various
kinds,
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some places outright sale. There is no need
for the Government to be in the hotel
industry. There is no need for the Government
to be in the cold drinks industry. But in othe,
sectors the Government can allow a part of
the shares to be sold. This revolutionary step,
Mr. Manmohan Singh knows was first
introduced by Chandrashekhar Government.
He also knows having been present in these
Cabinet meetings who was the one who
pushed for this 20 per cent sales of equity of
the public sector. It was I who pushed it and
today he has taken it forward. He wants now
to make it 50 per cent on a blanket basis. I
don't think he should go on a blanket basis.

THE VICE-CHAIRMAN (SHRI M. A.
BABY); You want to 'relate all Cabinet
decisions.

SHRI SUBRAMANIAN SWAMY: There
is nothing secret in this. This was a decision
of the Cabinet. Cabinet decision can always
be revealed and it is all public. It is only who
said what on national security matters.

THE VICE-CHAIRMAN (SHRI M. A.
BABY): That is precisely what...

SHRI SUBRAMANIAN SWAMY: You
have a Marxist concept.

SHRI V. NARAYANASAMY (Pondi-
cherry): You ar, violating the 'oath of secrecy'
rule.

SHRI SUBRAMANIAN SWAMY: Don't
be a of the British concept of 'oath of secrecy'.
These are decisions of the Cabinet. The
country has a right to know about them. The
Official Secrets Act was created by the British
where everything, anything was confidential.
It was a Cabinet decision. Before the Cabinet
meeting takes place, the proceedings of that
meeting should not be made public. But once
a decision is taken by the Cabinet, it has to be
made known to the people. In a democracy, it
must be made known to the public..
.(Interruptions’').. .Who is going

[RAJYA SABHA]

*Expunged as ordered by the Chair.
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to benefit by that? Pakistan is not going to
benefit by knowing about the disinvestment
of shares. You must have a concept, what is
secret and what is not secret.

The second thing should have been broad-
based privatisation. Finally, the brakes have
been put on the Finance Minister by his party.
He has now stopped talking of privatisatoin
altogether. Without privatisation, we cannot
move towards a competitive economy.

Thirdly, Sir, if you want foreign investment,
it should have been very selective. There is no
need for us to open the doors Japan did not
open the doors to foreign companies. They
told them, "You subcontract with our local
companies." They did not, for a long time,
allow any foreign company into Japan. But
they said, "It you want to do anything in our
country, you sub-contract." You have to do
something Ilke that. People are under the
wrong impression that this country is open to
them, to foreign companies. You tell foreign
companies, "If you don't want to repatriate any
profit, you can come and open a company,
you can open an industry here and you can have
a hundred per cent of the shares. Or, if yon
want to take out your profits, then you must
export at least an equivalent amount." Some
sort of condition like that should be
there. Be selective about it. We need not allow
tooth paste and anything and everything to
come in. In fact, what has happened recently?
I looked at a list of those companies who want
to come to India to make cornflakes and
tomato paste  and so on which we can make
ourselves anyway. If you want finance, then
open a free port. As Commerce Minister, I
had set up a Committee to examine which
would be a good free port because Hong
Kong is closing up and India has ah
opportunity. I found that Tuticorin in the Tamil!
Nadu coast was ideally suited to be the replace-
ment for Hong Kong. But this Government is
sleepnig on it.

SHRI V. NARAYANASAMY: Pondi-
cherry is also suited.

SHRI SUBRAMANIAN SWAMY: Yes,
Pondicherry also.

SHRIM. VINCENT
about Kanyakumari?

(Tamil Nadu): What
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SHRI SUBRAMANIAN SWAMY:
Kanyakumari requires a let of infrastruc-tural
investment which you do not require in
Tuticorin. Tuticorin is already a port. It has
got back-up support and wth mini-mum
investment, it can come up like Hong Kong.
Pondicherry is another port, but because Mr.
Narayanasamy is from there, I am not

particularly keen. (Interruption). It can be
Pondicherry also.

SHRI V. NARAYANASAMY: When he
was the Minister as the Commerce Minister,
he had agreed.

THE VICE-CHAIRMAN (SHRI M. A.
BABY): It seems one Swamy is against the
other Swamy.

SHRI M. VINCENT: In Kanyakumari, a
natural port is there.

SHRI SUBRAMANIAN SWAMY: Yes.
But you have to build it and it takes a lot, of
time. About Pondicherry, I was just joking.
Pondicherry is also an alternative. But in my
opinion, given the logistics of the sea-routes,
the logistics of the sea-route for Tuticorin
would be the best.

THE VICE-CHAIRMAN (SHRI M. A.
BABY): But not Cochin?

SHRI SUBRAMANIAN SWAMY: Well,
Cochin is already a naval port. We cannot
give that option. It is a very important naval
port. Therefore, we could not do it.But I am
surprised that I have to hear that this
Government is thinking of Goa, which is
totally uosuited for it end it will lead to all
kinds of complications for us from the
national security angle. I hope the
Government does have a. free-port, -but not
Goa. It should have it in. Tuticorin. I believe
that the Tamil Nadu- voice has now gone
down in this Government. (Interruption).

-SHRI M. VINCENT: That is not correct ,

SHRI SUBRAMANIAN SWAMY: Then
raise your voice. Sir, let them raise their
voice. If they raise their voice, I am sure that
Tuticorin will be made a free port and not
Goa or some other place. There are many,
many other things on

93—Discussion concluded 494

which Tamil Nadu M.Ps. have shown
themselves to be quite * in this Government.
That is the third thing. And then, Sir, the
Government should engage in fiscal reforms
which can make our country competitive .

SHRI G. SWAMINATHAN: Sir, the
words 'Tamil Nadu MPs. have shown
themselves to be * should not be allowed.

SHRI SUBRAMANIAN SWAMY: I did
not mean the word in its physical sense.

SHRI V. NARAYANASAMY: That word
need not be there.

SHRI S. VIDUTHALAI VIRUMBI
(Tamil Nadu): Sir, that is not the proper way.

Being a senior Member, he.should withdraw
the word.

SHRI G. SWAMINATHAN: He has said
it about the whole Tamil Nadu M. Ps.
(Interruptions).

SHRI SUBRAMANIAN SWAMY:
Sir, Ientirely go by what you say.

SHRI V. NARAYANASAMY: Mr.
Subramanian Swamy is also considered to b,
a Tamil Nadu M.P. So it applies to
him also.

SHRI M. VINCENT: Sir, Tamil Nadu
M.Ps. are very active in this House.

SHRIMATI JAYANTHI NATARA JAN
(Tamil Nadu): He is casting aspersion. . ..
(Interruptions).

THE VICE-CHAIRMAN (SHRI M. A.
BABY): No aspersion. (Interruptions). i
SHRI G. SWAMINATHAN: He has said it
not only about Rajya Sabha M.Ps. Aspersion
is cast on Lok Sabha Members also. From
here, casting aspersion on Lok Sabha
Member is not fair. (Interruptions)

SHRI S. K. T. RAMACHANORAN
(Tamil Nadu): Tamilian. He should

apologise and withdraw the word. (Inter-
ruptions).

* Expunged as ordered by the Chair.
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SHRI SUBRAMANIAN SWAMY: Sir, if
they would prefer the word 'ineffective', I
would replace the word * with 'ineffective'.
All right. If they prefer the word 'ineffective’,
I will replace * with 'ineffective'. So, Tamil
Nadu MPs are.. (Interruptions)

THE VICE-CHAIRMAN (SHRI M. A.
BABY): I thought you are saying 'important'.
(Interruptions)

SHRI S. K. T. RAMACHANIDRAN: Sir, I
want to know whether he has withdrawn the
word ¥

THE VICE-CHAIRMAN (SHRI M. A.
BABY): He has said, 'important'.

SHRI G. SWAMINATHAN: Sir, I am on a
point of order. My point of order is, you
cannot cast aspersion on the Members of the
other House. Now, when he said, 'Tamil'
Nadu MPs', whether you call them * or
ineffective...

THE VICE-CHAIRMAN (SHRI M. A.
BABY): He said, important.

SHRI G SWAMINATHAN: You are not
casting aspersion on the floor of Rajya Sabha:
you are casting aspersion on the MPs of Lok
Sabha  belonging to  Tamil  Nadu.
(Interruptions)

SHRI V. NARAYANASAMY: Sir, he said,
Tamil Nadu MPs are * He is also projecting
the Tamil Nadu people's case and he should
also join that category.

SHRI SUBRAMANIAN SWAMY: Yes, I
plead guilty. Because I am not in power,
therefore, I have to be ineffective. Bur they
have no excuse. I have an excuse.
(Interruptions)

THE VICE-CHAIRMAN (SHRI M. A.
BABY): If the word * has been used by Mr.
Subramanian Swamy, then that would be
removed from the record.

SHRI G. SWAMINATHAN: What about
my point of order regarding MPs of Lok
Sabha? You cannot cast aspersion on the MPs
of the other House.

*Expunged as ordered by the Chair.
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THE VICE-CHAIRMAN (SHRI M. A.
BABY): Member can only say. "Members of
the other House". (Interruptions).

SHRT G. SWAMINATHAN: He was
casting aspersion on the MPs of the Lok
Sabha. That is not fair. (Interruptions).

THE VICE-CHAIRMAN (SHRI M. A.
BABY): The hon. Member has withdrawn the
word which he has used and replaced it with
ineffective. (Interruptions).

SHRI SUBRAMANIAN SWAMY: Th,
word * is not unparliamentary. You cannot
remove it. But I have voluntarily replaced it
with the word "ineffective". In the end, I only
want to say that the Finance Minister, if he is
convinced that the past is no more relevant in
deciding the future course, then he must take
the country to its natural advantages. India's
natural advantage is its labour, India's natural
advantage is its resources, India's natural
advantage is its high rate of saving. He should
accentuate that. He should take us to make us
the competitive economy. He should promote
exports. There are areas where we can grow
very fast. For example, processed food,
computer software, leather, there are a variety
of areas where India has tremendous ad-
vantages. He should concentrate on exports,
he should see that the rate of savings is
boosted and we should engage in those joint
venture where we have competitive advantage.
Even in automobile, for example if he went in
for a joint venture with the United States, we
could produce cheaper than Japan That kind of
selective foreign investment should be there. If
he takes us in that direction. I would welcome
him. I would applaud him and say, bravo,
keep going. But I am afraid, the direction in
which he is taking us is the classic Mexican-
Brazilian direction where we will' have to
continue to depend more and more on the
World Bank—IMF loans. This is not in
keeping with the great traditions of this
country and the potential of this country.
Thank you very much.

THE VICE-CHAIRMAN (SHRI M. A.
BABY): I want to set the record straight with
regard to that usage of word. In relation  to
group of MPs, that word
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should not be used. It is improper to refer to a
group of MPs as * Therefore, it is correct on
the part of the Member to withdraw that word
and replace the same with "ineffectiveness".
(Interruptions) .

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF
STATE TN THE MINISTRY OF HOME
AFFAIR (SHRI MM. JACOB): If he has got
sufficient proof that a single MP is * that he
can decide outside the i\Jouse and not inside.
(Interruptions)

THE VICE-CHAIRMAN (SHRI M. A.
BABY): Shri S. K. T. Ramachandran.

SHRI S. K. T. RAMACHANDRAN:
Sir, I am thankful to you for providing
me- this opportunity. At the outset, I con
gratulate  the Prime Minister and the
Finance Minister for taking the country in.
the right direction at the right moment
The erstwhile two  Governments have
brought the ecoonmy of this country to
utter disaster. To rescue the country from
such a disastrous situation, he has taken
some vital steps for which his name will
be ever in the history of India. This Bud
get has been approved not only by the
high elite or the industrial tycons, it is
approved and appreciated by all sections
of people cutting across party lines, Re
cently, I went to my native place and I
found even the agriculturists are very
proud of  this Budget. The  agri
culturists are very  happy because
they are not at all affected by the
budget. The food subsidy is retained, the
fertiliser subsidy is retained and there 9i*
some concessions in the prices of pesticide
also. So the agriculturists are satisfied. The
middle class people are also satisfied be
cause the ceiling of exemption of income
tax limit has been raised to Rs. 28,000.
So the Budget is for th, people and the
Budget is said to be of the people. But
at the same time the Opposition is raising
a hue and cry. They say it is anti-people.
They say this Budget is anti-labour. They e
say the Budget is anti-national and so many
things like that, but I want to say, the
Budget is only anti-Opposition. (Inter
ruptions) ... Yes. He has deprived them

* Expunged as ordered by the Chair.
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of any room for making some drastic
Comments. He has not given them any chance
to make a pinch. If they oppose it, it is only
because they want to have their right to
oppose. They raised some slogans about the
right to work, the right to do this thing or that
hing. Now they are retaining only their right
to oppose. So having the right to oppose, only
to maintain that they oppose. I was very
keenly observing what hey said. I thought
there might be some valuable arguments to be
made against the Budget, but I could not find
any valuable arguments. They said, it was
anti-Nehru. They say the Congress is
deviating from the path of Nehru. I do not
know whether they hav, understood Nehru.

SHRI T. A. MOHAMMED SAQHY
(Tamil Nadu): Sir, when the Member is
speaking, let him not make comments on the
speeches already made. Let him speak about
the Budget if he wants.

SHRI S. K. T. RAMACHANDRAN: Sir,
I am speaking about the Budget.

SHRI T. A. MOHAMMED SAQHY: Sir,
let him not make comments on the speeches
already made...

SHRI S. K. T. RAMACHANDRAN: No,
no, no. As a man from the Treasury Benches,
I have to counter-argue.

THE VICE-CHAIRMAN (SHRI M.
A. BABY): A Member has a right to
place a rejoinder.... (Inten uptions) ...............

SHRI S. K. T. RAMACHANDRAN: Yes,
of course. Otherwise, what is the use of
sitting here? Am I here to simply sit and
accept what you say No.... (Interruptions) . .

SHRI M. VINCENT: You can cast even
aspersion...

SHRI S. K. T. RAMACHANDRAN: No, I
don't cast aspersion on anyone. I am the last
man to cast aspersion on anybody.

SHRI J. S. RAJU (Tamil Nadu); You
should take mpr, time to discuss the Budget,
not... (Interruptions) ...
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SHRI S. K. T. RAMACHANDRAN: I
know what to do and I also know what not to
do. They are saying, "You are deviating from
the Nehruvian path." I think those who say
that are not having the proper perspection of
Nehru's ideologies. Nehru never wanted our
economy to be a closed one. He wanted our
economy to b, always open; not only the
economy, even our scoiety to be always open.
He never confined himself to any particular
'ism', this 'ism' or that 'ism'. Hie confined
himself only to the welfare of the people. . , .
(Interruptions)... Even then my friends have
not understood him properly. It was not
socialism. He talked only about a socialistic
pattern of society. He talked about only a
socialistic pattern of society, never about
socialism or never about any 'ism'. Nehru was
the. only man who would never imprison
himself to any 'ism'. He sa,, everywhere good
things. Nehru was a great man who wanted
our society always to be open and to absorb
good things whenever they were found
somewhere else.

[The Vice-Chairman (Dr. Nagen Sakia)
in the Chair].

Sir, I am coming to the next point. The
country was in a disastrous conditon so far as
our economy is concerned. What to do to
rescue the country from the perilous
condition, was the question. Some steps were
taken. Those steps are now yielding fruitful
results. We find that the fiscal deficit and the
overall deficit in the Budget have come down.
Not only that now our credibility aibroad has
also been maintained. Our foreign exchange
reserves are also booming like anything.
(Interruptions).. 1 am not the Finance
Minister. If you want to make me the Finance
Minister, I am very happy. (Interruptions) .. .
Let me speak.

THE VTOF.-OHAIRMAN (DR. NAGEN
SAIKIA): No interruptions, ptease.

SHRI T. A. MOHAMMED SAQHY:
Whether this is a Budget of the magic wand, I
don't understand. You are borrowing like
anything.

[RAJYA SABHA]
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SHRI S. K. T. RAMACHANDRAN: Can
Mr. Saghy tell me that he has never borrowed?
For what h, borrowed and hoyv he spent it, that
is the question. Borrowing is not a sin;
borrowing is not a crime. We are justifying why
we have borrowed. The foreign exchange
reserves which were in a very bad shape have
now been improved very much. Now, I would
request the Finance Minister to increase our ex-
ports. In an inter-dependent world we cannot
keep ourselves closed. We cannot keep
ourselves in a cocoon for a longer time. When
you are a small child you need protection.
When you are in thee womb of your mother
you need to be protected. Now, you have been
born; now you are being brought up How long
canyou remain confined within the house? In an
inter-depenfJent world economy you have to
integrate yourself into it. At the infant stage of
the economy some protectionist measures were
required. So, protectionist measures were then
taken. Now, we have attained some sort of a
matured state. We can withstand any onslaught
of any economy. Now, the time has come when
we have to open our economy to the world one.
At the same time, we must boost our exports. If
the exports are dwindling then it will be
dangerous. So, I would request the Finance
Minister to encourage exports. One good step
has been taken by him by allowing import of
gold. He has allowed import of gold up to five
kilograms into India by any Indian. 7 is a good
measure. Mr. Manmohan Singh, our Finance
Minister, described gold as a barren asset. I also
accept that. But, at the same time, as a smymbol
of our wealth, we have to have it. The only
thing I would say now is that he has to be a bit
cautious in this regard because our people have
an attraction towards this barren asset of gold.
They are hired by it. In order to have more and
more gold they should not adopt some illegal
means. Now, he has said that only those who
have got foreign assets or those who have got
foreign exchange can alone import gold. Even
the custom duty on the gold, imported should
be paid in foreign exchange. People who want
to import gold should not resort to illegal
means. In order to create some foreign
exchange they should not be allowed to indulge
in
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over-invoicing and under-invoicing practices.
He should be very much cautious there. They
may be resorting to some illegal or illicit
measures. This is a warning to him and to the
whole nation and I want our Finance Minist:r
to take note of it-India is an agricultural
country. With more in agriculture the
agricultural wealth is distributed among them.
Thus, per capita income in agricultural sector
will go on dwindling. So, in order to divert
the concentrated labour in agricultural sector,
we should find some other means. Now, more
than 65 per cent are engaged in agriculture. It
should be reduced. Agricultural occupation
should be held by only 40 per cent of the
people. The rest of the people should be given
some other employment. They should be
utilised in infrastructure building, in sochl
services, in education, etc. The pattern of
occupation should go like this: 40 per cent in
agriculture 40 per cent in social services and
uvrrustructural services and 20 per cent in
industrial sector and other services. On-less
we hav, this pattern of occupation, agriculture
will be ever suffering. Agricultural labourers
will be ever suffering. The per capita income
cannot be raised in this sector. In order to
raise per capita income of the rural people, in
order to provide better welfare to the
agricultural labourers. I request th, Finance
Minister with all his revolutionary steps to
keep this in mind and pave a path to it. At
least foe should try to make a start towards
this direction. The over-concentration of
Iaboure»s in agricultural sector should be
relieved. They should be employed else-
where. I would like to mention one more
important matter. Terrorism is growing

up everywhere. In Tamil Nadu also terrorism
is prevailing. In order to relieve Tamil Nadu
from th, hold of terrorism there is need for
modernisation of police-force. Not only that,
the Eastern Coast should have continuous
vigil. The Tamil Nadu Government is seeking
more allotment (Interruption/!). If you are
interested in Tamil Nadu, please hear me. I
am making a plea to the Finance Minister for
more allotment. If you interrupt, I don't knew
how much interest you are having in your
State. Whoever may be the Chief Minister,
whichever party may be ruling there I don't
bother. I am not bothering
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about a particular State or place. I am having
th, interest of the whole country. If terrorism
is allowed to prevail there, it will be a danger
to the unity and integrity of the country. So,
in order to save fie country from terrorism the
Government should take some care to allot
more funds to Tamil Nadu to modernise the
police. Not only that, ther, should be a conti-
nuous vigil in the Eastern Coast. Terrorists
may come there clandestinely. Having this in
mind, I humbly request the Finance Minister
to allot more funds to Tamil Nadu. It is my
request so far as Tamil Nadu is concerned.

I have already told the Finance Minister
that the' measures already taken are giving
fruitful results. He (rescued the country from
the brink of disaster in so far as the economy
is concerned.

The Finance Minister has allowed gold to
be imported. But I have warned him that he
should be cautious; otherwise there is danger
that the flow of capital from India to outside
may happen. I once again congratulate the
Finance Minister for the bold steps. Before I
end my speech, I want to make one more
request to. the Finance Minister in regard to
Section 80 CCA and 80CCB, of Income Tax
Act. T, the other House he had consented to
restore 80L of the Income Tax Act Sections
80CCA and 80CCB also, should be restored,
because there is the. incentive to save. The
State Governments depend on the savings of
people. They are floating the small savings
schemes, this and that. If these sections are
repealed and if they are not retained it will
affect the capital inflow on fo the exchequer
of the State Governmer.ts. I would like to
make a request to the Finance Minister to
kindly restore sections 80CCA and 80CCB of
the Income Tax Act. With these few words I
would like to thank the Chair for giving me
this opportunity to speak and would also like
to thank my friends for stimulating me so that
I could make my speech effectively. I also
congratulate the Finance Minister and the
Prime Minister for having improved the
economy and putting it on the right track.
Thank you, Mr. Vice-Chairman and thank
you,, my friends.
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THE VICE-CHAIRMAN (DR. NA-GEN
SAIKIA): I think you are alone capable of
generating necessary heat in the House
without taking any help from others.
(Interruptions)... Prof. M.G.K. Menon, time
allotted is 52 minutes for three speakers.

PROF. M. G. K. MENON (Rajasthan):
Hon. Vice-Chairman, Sir, the budget which
has been presented far 1992-93 is, in a sense,
a reflection of the thinking of Government
concerning the various aspects relating to
financial economic and trade policies and also
its whole approach to the question of our
national development. There has been very
considerable discussion already on the Budget
and it is not my intention to repeat many of
the detailed points which have been made by
the hon. speakers who preceded me. I would
like to start by essentially saying that I do not
share the general euphoria that seems to have
been raised in many circles concerning this
Budget. I have had the privilege of working
very closely for many years with the
distinguished Finance Minister, as Member of
the Planning Commission when he was the
Deputy Chairman, and I must say that I recall
with great pleasure many of our discussions
then. Not only is he a distinguished eco-
nomist, but one with a very deep sense of
commitment to the poor and the dis-
advantaged and who looks at them with a
sense of objectivity and fair play. That is why
when I look at the Budget presented by him I
have a great sense of disquiet and a deep
concern, the reason being that there are many
major problems that the country faces—I will
outline some of them in a broad sense in a few
moments—and I - find that these have been
referred to in a manner that I would call it
almost lip-service, and largely swept under
the carpet. I do not see, either in the Budget or
in the Plan allocations, a reflection of
seriousness concerning those issues. Let me
start with what is the major single factor in the
country. We have a population, according to
1991 census of 843 million, and as you are
probably aware, the figures have been
increased on re-
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assessment. There is a growth rate of 2.1 per
cent to 2.3 per cent. And we have to cater to
this large and growing population and fulfil
their minimum needs in all respects. So all
economic policies and all development that
takes place must take note of this growth that
has taken place and most essentially ensure
that it brings down this growth. I am fully
aware that the hon. Finance Minister has
referred to the alloaction under the sector of
Family Welfare in his Budget speech. But let
me point out that that particular head which is
called 'Family Welfare' covers the needs of the
totality of primary health services in the
country. It is entirely under the Plan. There is
no non- . Plan allocation for that. Under these
circumstances, to achieve population stabili-
sation with that small increase under the head
'Family Welfare', catering largely to primary
health services is really not possible. We are
aware that to achieve population stabilisation,
we have to deal with the problems of
improving the human resources: in terms of
education, particularly literacy, and female
literacy, economic independence of women
and reducing child mortality. I find, neither in
the Budget statement nor in the Plan alloca-
tions, a serious reflection on any of these
questions. Very often, we are told of the
countries which have made tremendous
progress since the second world war: at that
time India became free also. We refer to South
Korea, Taiwan, Singapore, Thailand, Maxico
and so on. But let me only make one point with
regard to all of these countries. If you look at
relevant indicators, you will find them much
smaller in population, by a factor of 10 or
more, when compared to India. Again the
population growth rate is all well under 2 per
cent and indeed close to 1 for example 1.1, 1.2
or 1.4 per cent. India has a high population
growth. Their literacy figures are around 80 to
90 and above per cent, whereas India has a lite-
racy figure of about 52 per cent. Their infant
mortality figures are extraordinarily low—
Thailand has 24 per thousand; Taiwan has 5
Singapore has 7. But India has 88. In all of
these human resource aspects, all these
countries have made a major initial effort to
ensure that their
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relatively small population, compared to India,
is better in terms of literacy, infant mortality
and in terms of population growth. Therefore,
in my view, there is no basis for comparison
direcdy until we have changed the picture with
regard to our human resources. We cannot
afford a let up in that. Government
intervention and Government outlays are
essentialy called for. What is being done at the
present moment is to deal with our society in
two parts—the upper strata, which is almost
the size of any of those countries r say 100
million or 200 million people— and then say
that all these figures of high literacy, low
infant mortality and everything else equally
relevant would prevails in that upper strata of
our society and forget the vast mass of the
remaining 600,700, or 800 million and say that
growth will take care of them in course of
time. This is just not the way we should
dealwith the problem. I fully agree with the
Finance Minister's basic view that first need to
create wealth, and for this we need to
encourage, and create an environment under
which production of wealth will take place.
We must then have savings and these savings
must be applied to sectors where we can get
the greatest returns from them, where incre-
mental-capital-output-ratio can be reduced. I
would however still urge that whatever you
say, the main engine of growth in any society
is its human resources. We have had problems
in developing and harnessing these, in doing
what we should do for them. But the answer to
it does not lie in running away from these
problems, in cutting down the alloctions for
those sectors under the plea that the resources
are not adequately available.

I would like now to come to another sector
which is very important, and I have had
occasion to speak on it in this House when we
discussed the question of electricity supply.
We are aware that energy supply is the key to
development and yet not enough is being
done in this sector. From the figure of 360
MW in 1947 we took up to 65,000 MW at the
end of the Seventh Plan. We hoped that there
would be an addition of at least 38,000 mw in
the Eighth Plan. This would call for
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very large investments. At that time it was
estimated at Rs. 1,27,000 crores. But this has
been now scaled down. Furthermore, the
hopes are that this will significantly come
through private sector participation.

The point I would like to make is that
whatever we do on industrial policy, unless
the infrastructural elements are provided,
particularly power for industry, the system
will just not move. And we see the
constraints of power in almost every part of
the country.

I would have liked to have seen in the
Economic Policy of the Government poli
cies which would restrain imports. I
would have liked to have seen a transport
policy evolved to reduce petroleum im
ports over the future. I would have liked
to have seen instead of vast amount of
natural gas of the country which is being
flared which is being lost, measures which
would make sure that this gas would be
utilised. But none of these seem to appear
at the present in any of the documents.
The Budget, the Economic Policy, seems
to concentrate so much on this matter
relating to the deficit, which has been
talked about extensively, and furthermore
on the manufacturing sector. In a certain
sense the agriculture sector has been left
out very largely. Which is the engine of
our GDP, and employment. There is, in
the manufacturing sector, a very large
sector, the village and small industries
sector. Many of my honourable collea
gues who have preceded me have spoken
about the great importance of agriculture
in India particularly the raw material of
agricultural products, whether it is grains,
pulses, edible oils, flowers, fruits, veget
ables or energy as bio-mass material. But
we need also to convert these into high
value-added products, and thus to best
done by the people right there
on the spot. And this essentially calls for
technologies, for rural and village industries,
food processing industries and the like. And
this is an area of tremendous potential for
export. I see no reference to it. Yes, I fully
agree that Government should get out of
many sectors where it
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has entered into over a period of time where it
has little competence and is making losses. It
must remain where it the public sector will be
at the commanding heights of the economy,
and not in the vast numbers of peripheral
areas, loss-making areas. I am also in full
agreement with the new power that we should
get rid of the many, many hurdles and
cobwebs that have been built up over the time
in the so called licence-permit-raj and which
have choked our entrepreneunal initiatives,
So, I fully support all the measures which
have been taken in this regard. But then I do
not see any parallel measures taken by the
Government, or even announced by the
Government, with regard to the many things
that I have just now been mentioning.

For example, if we take just Plan fund
ing: in 1991-92, the budgetary support for
the Plan was to be little over Rs. 19,000
crores, but the revised estimate is Rs. 17,671
crores—a lower figure, and, for 1992-93,
it is only Rs. 18500 crores. And the
rest of it, which makes the Plan what the
Plan is shown to be, that is Rs. 48,750
crores, comes essentially from interval and
extra-budgetary resources and these re
sources, which were estimated to be Rs.
23,954 crores in the Budget Estimates of
last year, were brought down to Rs.
22.500 crores in the revised estimates,
have now  been taken to Rs.
29,906 crores, and there is no indication as to
how this large increase is going to come
about. New, this essentially means that we
must get this from the public sector. And, Sir,
a lot has been said about the public sector,
namely, on the question of its efficiency, its
role and on a variety of other aspects. But, if
you expect so much from the public sector,
some of it must be doing pretty well.

I would like to mention a sector with which
I am particularly familiar, and that is science
and technology. And I must express very
grave concern at the manner in which this
sector is currently being dealt with.

Let me quote from the Finance Minister's
Budget Speech of las! year, that is.
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1991-92. In para 50 of his speech, he has
said:

"We have the third largest number of
scientists and technologists in the
world...,.".

I must make a correction here. This figure
seems to be propagated all the time. The term
"third largest” is wrong, for even in terms of
physical numbers, we may be the fourth or
more likely the fifth. But actually, according
to many other estimates, we are well below
that, probably around 12th or 14th in terms of
the number of effective scientists and
technologists. Now, let me go on to quote
what he has said:

"Technological development in our
country has not been commensurate
even with this number or the invest-
ments that we have been making in the
science and technology sector in our
successive Five Year Plans."

Let me point out that out of the budget
allocations made for science and technology,
essentially three-quarters or so, have been for
atomic energy space, defence research and
agricultural research. We can discuss
separately whether we require nuclear power
stations, and we can also discuss separately
our nuclear options, but if we need then we
have to spend the amounts that we have been
allocating. A large amount of the financial
allocations, not